HIGH COURT OF JAMMU & KASHMIR AMND LADAKH
(Office of the Registrar General at Srinagar)
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ORDER

Subjecit: Nomination of Judicial officers for One Day [la—x@paﬂ M orisshop
o e topie “Wildiife Protection lLaws™
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The Tudicial Officers, as per Annexure “A” are hereby
nominated . for participating in the subject programme, which s
scheduled to be held on 22" of November, 2025 at J&K Judicial
Academy, Mominabad, Srinagar.

Yhe  nominaten  Judicial officers  shall report in the

Academy, at 09:45 AM sharp on the scheduled date.
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Copy of the abuasy forwardsad fo Shae-

1. Pr. Secretary to Hon’ble the Chief Justice, High Court of J&K and Ladaklh.
2. Secretary to Hon'ble Mr./Mrs. Justice
................ for intormation of their Lordship’s
3. Registrar Vigilance, High Cot of 18K and Ladakh,
4. Director, J&K Judicial Academy, Srinagar, for information and with the
request to inform all the nominated Judicial Officers, accordingly.
.................. for information and necessary action.
5. All the Pr. District and Sessions Tudges of Kashmir Province/UT of Ladakh,
6. Concermed Judicinl Officers,
C e-Court, High Court of J&K and Ladakh, for information and with the
request to upload simne on the official web site of the High Canrt.
‘8. Incharge Library, Hich Court of J&K, and Ladaich, Jammu/Srinagar.
......... for information and maintaining the record of the same.
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Annexure-—,&

Onc Day Legal Workshop on the topic “Wildlife Protection Laws™
in collaboration with Wildlife Trust of India(WTI)
At \
J&IC Judicial Academy, Mominabad, Srinagar
On
22.11.2025

1. Judicial QOfficers of Kashmir Province &UT of Ladakl as per post

».No | Nomination as per Posting List

1. | PDJ, Bandﬁaora

2. | PDI, Shopian

3. | Additional District & Scssions Judge, Anantnag

4. | PDJ, Kulgam

5, | Spl. Mob. Magistrate, Lch

6. | Sub-Judge, Bijbehara

7. .Secrctary DLSA, Srinagar

8. | Sub JUdgejﬁtétﬂ

9. | Speeial Mobile Magistratc, Pulwama

10, City Judge, Srinagzir

I l.m.S;ccrclary DLSA, Budgam

124 Sub-Jud ge, Chadoora

13, Spcual Mobile Magistrate, Trehgam, Kupwara .

14, Special Mobile Magistrate, Anantnag,

154 Sub Jud ge, Kupwara

164 Scerctary DLSA, Kargil

. ‘l;7.mSpccinl Mobile Maé«ikstratc, Srinagar

I8, l-"orcs_t"]i;lagistrate, Srinagar

19 Secrctary DLSA, Baramulla

20, Secretary DLSA, Ganderbal

il.m,"_s;])ccial Mobile Magistratc, Budgam

.22 Special Mobile Magistrate(PT&LE), Srinagar

23, City MunsifT, Srinagar




24 Munsilf, Pulwama

—*2.5-.; Addl, Special Mobile Magistmte Awantipora, Pulwama

26. Munsill, Pampore

27, Addl. Mobile Magistrate (T), Srinagar

28. Additional Special Mobile Magistrate Beerwah, Budgam

29. Munsift Handwara, Kupwara

30, Munsift, Zanskar. Kargil

21, 5o Registrar. Srinagar

A2 Ninstn Budgam

23, MuzmsitT Nangar. Ganderbal

3. Mz Crhadoora, Budgam

35, Mursiit Dooru. Anantnag

26. Addl. Spl. Mobile Magistrate, Shopian

137, District Mobile Magistrate (T) Sopore, Baramulla

38, MunsilT, Charari Sharief, Budgam

39) MunsifT, Tangmarg, Baramulla

40 Munsiff Qazigund

41, Munsift D.H Pora, Kulgam

424 3rd Additional Munsiff, Srinagar

43 MunsilT Sumbal, Bandipora

44, Addl. Special Mobile Magistrate, Ganderbal

45 Addl. Spl. Mobile magisirate, Pantha Chowk, Srinagar

40. Munsil(T, Baramulla

47 MunsilT, Shangus, Anantnag




